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in the river by any person, agoncy
or Industry?

THE MINISTER OF  STATE

IN  THE MINISTRY OF EN-
VIRONMENT AND FORESTS
(SHRIMATI MANEKA GANDHI):

(@ The main pollutants detected
amongst the 42 water quality para-
meters  tested under the  Ganga
Action Plan are suspended solids,
oxidisable  organic matter, heavy
metals and  pesticides, faecal and
total coliforms.

(®) Yes, Sir. Water quality in
respect of the proscribed parame-
ters, except for total  coliforms,
is within the prescribed limits in
the Ganga, with some exceptions
at certain times.

(© No, Sir.

(d Under the Ganga  Action
Plan, emphasis is being laid on
interception and diversion of
municipal wastewater from en-
tering into the river.  Eightynine
interception  and  diversion  schemes
and 35 sewage treatment plants
have been sanctioned. Of these, 46
interception  and  diversion  schemes
and 5 sewage treatment plants have
been completed. As a result of
the schemes already completed,
368 mld of Municipal waste water
flowing into the river has been in-
tercepted  and  diverted. Sixtyeight
industrial  units along the  main-
stream of the River have been
identified as gross  polluters.  Of
these 37 wunits have set up Effluent
Treatment Plants, in 13 units these
are being set Up on, 10 have closed
down and action is being taken in
regard to the other eight.
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Conveyance and Telephone Facilities
to Deputy Directors of Adult Edu-
cation Programme

2161. DR. NARREDDY
THULASI REDDY: Will the
PRIME MINISTER be pleased to
state:

(@ whether there is any pro-
posal under Government's consi-
deration to provide conveyance and
telephone  facilities to the Deputy
Directors of Adult Education for
effective  implementation of the AE
Programme;

(b) if so, the details thereof; and

(©) ifnot, the reasons therfor ?



